
.(HrGH COURT OF ASSAlt, meaun

NO. HC. vtr-2L I 2OO8 I 8863/A.

From Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To,
The Regisbar,
Gauhati High Court,
Aizawl Bench, Mizoram, Aizawl,

,t tr'

Dated Guwahau , ?9 Occorrer, ZO22.

Sub:- Casual leave.

Ref:- Your Note Dated 14.10.2022.

Sir,

With reference to the above, I am directed to inform you that the
prayer for casual leave in rcspect of shri t atbiat<zama, District & sesslons
Judge, Aizawl Judicial District for two days on 2O.Ld.ZO2Z & 21.10.2022
with stauon leave permission, has been gran[ed. A senior Judicial ofncer at station
would remain in charge of his Court and office during his absence,

Yours faithfully,

g,L

JT. REGISTRAR (VIGITANCE)

Memo NO. HC. VU-21/20O8/8864-6S/A dated
Copy to:

?-a - l6- 2e22-

1. Shri Lalbiakzama, Disbict & Sessions, Judge, Aizawl Judicial Disbict.

,,,7. Project Manager, Gauhati High Court.

)


